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Common Name B ) o : Chemical Name

T acetanipric

"cetochlor

Acibenzolar-s—-methyvl

MINISTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Delhu. the 28th September, 1999
GS.R.672E)—1In exercise of the powers conferred by sub-
clause (1i) of clause(e} of section 3 of the Insecticides Act,
1968 (46 of 1368), the Central Government, after consultation
with the Central Insecticides Board, hereby includes the
folicwing substances 1n the list o©f TInsecticides 1in the
SCHEDULE to the said Act, namely:- . '

in the SCHEDULE to the said Act, at the end, after the
existing substance ‘'Nuclear Pé6lY hedrosis Viruses' (NPV), the
following substances shall. be added, namely:- .

RS o e ke M e —————————_— T — i — — — T ————— —— i i e T ———— .

(E)-N1~1(6—chloro-3~pyridyl}Methle—Nz—cyano—N’—
ethyl cetamidine

7-chloro-N~ethoxy-methyl-6~ethylaceto-toluidide
S-methyl benzot!.2,3] thiadiazole 7-carbothibate

Methyl {(E)-2-{-2-|6-(2-cyano phenoxy) pyrimidin

Azoxvstrobin
—4yl-oxyjphenv!}-3-methoxy acrylate

Carpropamid 2.2-dichloro-N—[1-(4—Chlor0ph§nyl)1—ethy1-3—
methvl cyclo=propane-carboxamide

”Dithionyr S.S’-&imethyl—z—difluoro methyl-4-isobutyl-6~-tri-

EmamsCrin benzoata

fluoromethyl pyridine-3,5-dicarbothicate

4"-epimethylamino-4"deoxvavermectin B. benzoate
{A mixture of min. 90% of 4"-deoxy-aver-mectin B
and max. of 10% of 4"-epimethylamino-4" deoxy
avermectin B16 benzoate
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Endivocnazole

lmazagquin

Iminrothrin

Metazachlor

Pencvecuron

‘Potassium Phosphonate

Sodium—-acit lourtan

Sultentrazone

inLtamethoxan

I[hittuzamide

Thiocvdylam

Tolvt luanid

Note :

{ 2RS3SRI-[~[3-{2-chloro-phenyl}-2.3~-epoxy-2-(4-
t lucropheny! j=propy!l }J-1H-1.2.4-triazole

! i35 4 mixture of ATCA{N-acetvi-thiazoiidin-<4-
arboxvlic-acid) and folic acid in the ratio of
O:! : :

L& " I

{R5})2-(4~isopropyvl-4-methyl-5-oxo-2-imidazolin-
2-vl})=3-quinoline=3-carboxylic acid
A mixture containing 20% 2.5-dioxo~-3-prop-2-
vnvlimidazolidin-=1vlmethyl (1R35)-2.2-
dimethyl~3-t2-methyl prop-l-enyl)cyvclopropane
carboxylate and 80% of 2.5-dioxo-3-Prop-2- '
vovimidazolidin-1-ylmethyl{1R3§5)-2,2-
dimethyl-=3-{2-methylprop~i-enyl)
cyclopropane Carboxylate B
2-chloro-N—-(pyrazol-1-ylmethyl)acet-2’.6"-
xylidide
{-{4-chlorobenzyl)-1-cyclopentyl-3-Phenylurea
H

KO - P - OK

O
Sodium 3-{2-chloro-alpha.alpha,aipha~trifluoro-

p~tolyloxyi-2-nitrobenzoate -
2'.4'-dichloro-5'-(4-dif luoromethyl-4,5-
dihvdro-3-methyl 5-oxo-=ziH-1,2.4-triazol-

1-v1}) methanesulfonanlide
3-{2-chloro-thiazoi-53~v] methvl}-5-methyi
(1.3.5) Oxadiazinan-4-vlidene~-N-nitroamine

27 .6'=dibromo 2-methvl-4'-triflouro-methoxy-
d-triflouro methyl=1,3-thiazole-5-carboxanilide
N.N-dimethv!-1,2,3-trithian-5-ylamine

hvdrozen-oxalate
N—-dichlorof luoromethvlthio-N’ N’ ~dimethyl-

N-p~tolvlsulfamide » .
[F. No. 19-2/99-PP I

P.D. SUDHAKAR, Jt. Secy.

The following notifications were issued earlier to amend the Schedule to the Insecticides Act, 1968 (46 of 1968), vide

number . —

A o L

G.S.R_ 9 (E) dated 9-1-75
G.S.R. 823 (E) dated 28-9-76
G.S.R. 200 (E) dated 29-3-78
G.S.R. 574 (E) dated 06-10-79
G.S.R. 32 (E) dated 12-2-80
G.S.R. 500 (E) dated 18-6-95
G.S.R_ 839 (E) dated 14-11-95

. G.SR 31 (E) dated 15-1-87
9 G.S.R 730 (E) dated 30-10-95
10. G.S.R. 10 (E) dated 3-1-96
I1. G.S.R.538 (E) dated 21-11-96

12. G.SR. 621 (E) dated 27-10-97, and
13. G.S.R. 224 (E) dated 26-3-99
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